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PUBLIC ANNOUNCEMENT
[Undar Regulation 6 of the insolvancy and Bankruptcy Board of India
(insolvency Resolution Process for Corporate Persons) Reguiations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

BLAZE PROMOTERS PRIVATE LIMITED
= RELEVANT PARTICULARS
" [Name of Corporate Debtor
¢ | Date of incomporabion of Carporate Deblor | 16-01-2008
1, |Authority under which Comorate Dablar & | RoC-Dethi
gncuwamﬂ'ﬂgiitwd
4. |Corpornie [dentty No. | Limited Lisbiity | 4520 1DL200GPTC 144856
ideeificasion No. of Corporate Debbor

e o

B, Aﬂ:kus;nrﬂ'emgsuedmum Registered Office: 102, Aninksh Shawan, 22
pmmlnﬂmiﬂrry}ﬂfﬂ-:tpnrmml-hﬂqﬂﬁ Marg, Connaught Place. New Dehl 110001
| Principat Office Address: Vatka Trangle, Seventh
| Figoe, Sishiant Lok, Priase-|, MG, Road, Gurgaon.

| saryara - 122002
B, {irsodvarey commancemend date in j 25.04-2023
fetpoct of Cosporns Dablor | {Order recaved on 26.04.2023) -
T, |Estimated rade of dosure of nsalvency JH 10-2023 {150 days from Insoleancy
_*WE Gmmemnnmmn-a |

i {Name bnd Regisration number of he llhj Kumar Dad
insolvency professanal aciing ak nierim lmnn Mo.: IBS|/1PA-L01TP-POOSITIZ0TT-201 B 10062
lnemmPﬂm1 | AFA valld upto: 17,11 2023

& ¢ Adoress & emall of the intenim resokation | 302 L Wing, El'm%kﬂihﬂfﬂgatﬁmh SV

arafessional, as myistered wih the basrd | Road Ashok Van Danesar East Mumbai City,
reifigi o Maharashira-200068. Emall: tajkdad@gmall com |
m‘-ﬁdm and &-mai o ba ued for | 532, 5th Floor, Somdatl Chamear-il, Bhikag Cama
!mﬂﬁ;ﬁﬂmwﬁmm’r Place, New Dslh-110066
Resohition Prafessionsl E-mall: Bazepeomoters: beigmal com
i E Lastdase for submission of claiems, £9-05-2021

12} Classos of crediors, if any, under clause o) | Not Applicabie
of sub-section (64) of section 1, sscerainsd |
fy the Inferim Resolytion Professional
13| Hames of insohvency prolessionsis identified | Mol Applcatie
¥ il ik ot oprirsantative Of crediloss |
nacdass ithree names for sachclass) |
14 | {2} Relesant forres and {a) Wab bink: Htips fibbl.gov infervhormadowninads
b} Detasiy of suthorzed represantaines | i) Not Apphcable
we availabia & I
Wolice s hemsby given thal fa Honbie NCLT, New Defhi Banch ||, ondered tha commencement of
Comorate Insobsency Resoigtion Process of the Blaze Promoters Pvi. Lid. vide its order dated
25.04. 2023,

Accordingty, the Crediiors of Blaze Promoters Private Lid. are hesaby called upon bo submit thes
caims with peogf on or bafors 09.05.2023 fo tha intenim Rasclution Professional at the address
manfioned aganstEntry ho. 10 osly.

The fnancial crediors shal subma thee clams wilk prood by slectrane maans only. All other credagrs
may submil the cares wih proolin person, by post or by electronc means.

Submession of faise or misleading proofs of claém shall stiract penalties. Raj Kumar Dad

Inderirm Resclution Professional

Regn. No.: IBEIWPA-001P-PO0S3T201T-2018/11 D062

IBRY Reg. Address: 302 L Wing. Shree Sankeshwar Nagar Socisty, SV Road

Blate - 27 040021 Aghok Van Dakesar East Mumbal C2ty, Maharashira-400068

| Place: Mumts, Marsarashina Email: blazepromoters ibogigmai. com. rajkdadiEgmad com)
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